CEND RAL »DUINISTRaLLVE LRIBUNAL, J.8alPUR B SNCH, JaBalPUR

Oricinal application No,  57Q QL 1998

Japalpur, this the 20th uay of Hovember, 2003

Hon'ble sShri il.Pe Singh, Vice Chairmin
Hon'ble 3hri ¢, shantheppa, Juuwicilal lienber

3 ol Bérmen, w/0. ite Shri

D.L. Barman, <gea «bout 52 yeurs,
Assistant birector (IT),

M.Pe relecom Circle, Bhopul
resicent of wuartaor Noe 51/1IV-3,
B eDeey Wuarters, wsaket dagar,
BhOle (I‘L.P 0) . see ML@ £

(By advocate - Shri Vv, Tripathi on behalf of shri 3, Paul)

__Versus

1. Union oi Inuig,
through the Sccretary,
Hinistry of Communications,
Department of relecom,
Saenchar Bhavan, Navw Uelhi-110001.

2. Director Ceneral, Lleleccm,
Sanchar Bhavan, liew Delhi~110001.

3. <The Chief General Manager,
LTelacceom, lloFe Teleccom Circle,
Hoshanhabad :w0ad,
Bhopal=462015 (iieFe) o .. s  KESDONCENn:S

(By advocate = Shrl P. Shankaran on behelf of shri 3.C.
Sharmg)

O R o e & (Oral)

By NeFe Sinch, Vice Chalilman

On the last cdate of hedring on 14.10.2003, it was
submitted by the respondents that there is & communicetion
céted 30.09.1999 and a penelty has alreddy been imposed on
the applicant viawe oraer oated the 28th July, 1999. The
learnced counsel for the applicant submitted that the
applicant has not recelved @ny suwch communicaticon. the
epplicant wus therefore cirected tc be present on the next
cate, 5o that complete developmants are evident. The notices

were also sent by speed post to the epplicant on 16 41C«2003.

Despilte tnis the wpplicent i " & e e .
QM i o - 15 Dot present towty in the court



* D %

and therefore it is not possible to ascertain from the
applicant as to whether he has received a copy of the
punishiment order, since the penalty has already been imposed
on the epplicant on 23th July, 1999, it bacomes & fresh

cause of acticn to the <pplicant.

2. In viaw of the facts mentloned @bove the Original
Application has become infructuous and is accordingly

dismissed @as infructuous. Order passed on Interim RkRelief on

04.08,.1593 standgs vacated,

Judicial Hember Vice Chairman
[{ Jayi L L}
"sa e s RIS L2 | RUNSRPRERTMIREE ac'--;n% ------------

e T Pz & - SRR

[ et M
AT | AT e

1
./é‘igq_",'i"c—'_:i e

(
{

N

\

-~
g o)
T PSR TR
i [

~

b

o

Lee ot

LT e ey

Sy
MRS
N
W
SIS il

(
{

4 < ‘ S
%/’ . T GO SRR 60 T W x\)\g_g(.;m
v

~



